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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 13th April, 2026

S.0. 1869(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, Department of Road Transport and Highways number S.0.329(E) dated 21 January 2026 And S.0.799(E)
dated 16 February 2026 published in Gazette of India, Extraordinary, Part II, Section 3, Sub-section (ii) issued under
sub-section (1) of section 3A of the National Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act),
the Central Government declared its intention to acquire the land specified in the Schedule annexed to the said
notification for (Barshitakli Bypass Four Lane with paved shoulder), maintenance, management and operation of
National Highway No. 161A at Barshitakli in the stretch of land from km. 0/00 to 3/100 (Mahan-Akola section) in the
District of Akola in the State of Maharashtra.

And whereas the substance of the said notification S.0.329(E) dated 21 January 2026 has been published in
“City News Superfast” & “Sairan” both are Dated 05/02/2026. And S.0.799(E) dated 16 February 2026 has been
published in “City News Superfast” & “Sairan” both are Dated 27/02/2026 .; under sub-section (3) of section 3A of the
said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure falling National Highway No. 161 A within the
stretch of land from km. 0/00 to 3/100 (Mahan-Akola section) in the District Akola in the State of Maharashtra.

State: MAHARASHTRA I District: AKOLA
SI. No. ||Survey/Plot |[Type of Land |[Nature of Land|| Area (|[Name of Land Owner/Interested Person
Number (in
Hectares)
[t 2 3 14 E 6 |

|Taluk: Barshitakli |
|Village: Ashkaripur |

1 36/A/37/A2 Private Non- 0.0044 || Archana Gopal Vakte, Komal Gopal Vakte,
Agriculture Rutuja Gopal Vakte, Tanushree Gopal
Vakte,A.Pa.K Mother Archana Vakte
36/A/377/A/2
2 36/A/37/A/2 Private Non- 0.0042 Janardan Sukhdev Chavan
Agriculture 36/A/37/A/2
3 36/A/37/A/3 Private Non- 0.0096 ||Mohammad Shakeel Mohammad Anis, Syed
Agriculture Abrar Syed Mobeen, Mohammad Ilyas
Mohammad Arif
36/A/377/A/3
4 37 Paiki Private Agriculture 0.0534 Vitthal Sansthan
37 Paiki
5 37 Paiki Private Agriculture 0.0872 Madhukar Rangalal Pawar
37 Paiki
6 37 Paiki Private Non- 0.0287 Bebi Krishna Rathod
Agriculture 37 Paiki
7 37 Paiki Private Non- 0.0189 Sangeeta Anand Chavan
Agriculture 37 Paiki
8 37 Paiki Private Non- 0.0111 Vandana Mohan Jadhav
Agriculture 37 Paiki
9 37 Paiki Private Non- 0.0108 Sheikh Usman Sheikh Ismail
Agriculture 37 Paiki
Village: BarshiTalkli
10 101/2A Private Non- 0.09 Ahmad Khan Aliyar Khan Pro.Pra. Eqra
Agriculture Jining Factory, Barshitakli
1012A
11 102/2B Private Non- 0.16 Farhan Khan Rahim Khan, Bhavesh Asif
Agriculture Sheikh Atik, Sunilkumar Vishweshar Dayal,

Syed Nafis Syed Hafiz, Anuj Subhash
Chaudhary, Nadeem Javed Khan Salam
Khan M/s. Shrikotex — Partner: Syed
Gyasoddin Syed Rafiyoddin

102/2 B
12 102/3 Government Agriculture 0.12 Central Government Railway
102/3
13 103/2 Private Agriculture 0.02 Mo. Shoieb A. Sadik
103/2
14 104 Private Non- 0.0031 Mo. Saadil Mo. Rafik

Agriculture 104/3
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15 104 Private Non- 0.02 Ali Ahmad Khan Ali
Agriculture 104/3
16 109/1 Private Agriculture 0.4 Pravin kumar Wamansa Bulbule Mala Dipak
Bulbule, Ravikumar Dipak Bulbule, Sneha
Dipak Bulbule Pooja Vaibhav Yelane
Nirmalabai Wamansa Bulbule,
109/1
17 109/1A Private Agriculture 0.4 Pravinkumar Wamansa Bulbule
109/1A
18 109/2 Private Agriculture 0.14 Santosh Mahadeo Pinjarkar & Prashant Raju
Pinjarkar Combined
109/2
19 294/1 Private Agriculture 0.42 Akoli Base Masjid Sansthan
294/1
20 295/1 Pai Private Non- 0.0197 Kamrujja Badiujma
Agriculture 295/1 Pai
21 295/1/1 A Private Non- 0.016015 Mahammad Isaak Mahammad Unus
Agriculture 295/1/1 A
22 295/1/1/4 A Private Non- 0.014777 Mahammad Isaak Mahammad Unus
Agriculture 295/1/1/4A
23 295/1/10 A Private Non- 0.014777|| shahejad Ali Khan Asad Ali Khan, Sheikh
Agriculture Nairoddin Sheikh Alimoddin
295/1/10 A
24 295/1/10 B Private Non- 0.014777|| shahejad Ali Khan Asad Ali Khan,Sheikh
Agriculture Nairoddin Sheikh Alimoddin
295/1/10 B
25 295/12 A Private Non- 0.012732 Mahammad Isaak Mahammad Unus
Agriculture 295/1/2 A
26 295/1/27 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/27
27 295/1/28 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/28
28 295/1/29 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/29
29 295/1/30 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/30
30 295/1/31 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/31
31 295/1/32 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/32
32 295/1/33 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/33
33 295/1/34 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/34
34 295/1/35 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/35
35 295/1/36 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/36
36 295/1/37 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/37
37 295/1/38 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/38
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38 295/1/39 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/39

39 295/1/3A Private Non- 0.013792 Mahammad Isaak Mahammad Unus
Agriculture 295/1/3 A

40 295/1/4 Private Non- 0.005566 Shahid Khan Ismail Khan
Agriculture 295/1/4

41 295/1/40 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/40

42 295/1/41 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/41

43 295/1/42 Private Non- 0.005375 Shahid Khan Ismail Khan
Agriculture 295/1/42

44 295/1/43 Private Non- 0.0051 Shrikant Ramesh Chaudhary
Agriculture 295/1/43

45 295/1/44 Private Non- 0.005 Navalkishore Dinkarrao Aakhare.
Agriculture 295/1/44

46 295/1/45 Private Non- 0.005 Navalkishore Dinkarrao Aakhare.
Agriculture 295/1/45

47 295/1/46 Private Non- 0.005 Sudhir Gunwantrao Vanve
Agriculture 295/1/46

48 295/1/47 Private Non- 0.005566 Shahid Khan Ismail Khan
Agriculture 295/1/47

49 295/1/4B Private Non- 0.014777 Mahammad Isaak Mahammad Unus
Agriculture 295/1/4B

50 295/1/5 Private Non- 0.005566 Shahid Khan Ismail Khan
Agriculture 295/1/5

51 295/1/5 A Private Non- 0.014777 Mujabbir Raheman Gulsher Khan
Agriculture 295/1/5 A

52 295/1/5B Private Non- 0.014777 Mujabbir Raheman Gulsher Khan
Agriculture 295/1/5 B

53 295/1/6 A Private Non- 0.014777 Syd. Aashiq Syd. Rashik
Agriculture 295/1/6 A

54 295/1/6 B Private Non- 0.014777 || Muhammad Salim Muhammad, Qadir Syd.
Agriculture Ashiq Syd Rashik

295/1/6 B

55 295/1/7 A Private Non- 0.014777 Syd. Aashiq Syd. Rashik
Agriculture 295/1/7 A

56 295/1/7 B Private Non- 0.014777 Syd. Aashiq Syd. Rashik
Agriculture 295/1/7 B

57 295/1/8 A Private Non- 0.009851 Mo. Salim Abdul Kaleem
Agriculture 295/1/8 A

58 295/1/9 A Private Non- 0.014777| Kamrujja Badiuzma, Kazim Khan Kasam
Agriculture Khan

295/1/9 A

59 295/1/9 B Private Non- 0.014777 Zabiullah Khan Zameer Khan
Agriculture 295/1/9 B

60 295/5 Private Agriculture 0.24 Mo. Salim Abdul Qadir, Syd Ragib Syd

Chand, Syd Ashiq syd. Rasheed
295/5
61 302/1 Private Agriculture 0.42 Mo. Salim Abdul Qadir, Syd Ragib Syd

Chand, Syd. Ashiq, syd. Rasheed
302/1
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62 318 Government Agriculture 0.1867 Central Government Railway
318
63 319 Government Agriculture 0.4334 E- Class Development office
319
64 40/1 Private Agriculture 0.04 |[Rekha Gajanan Sapre/ Rahul Gajanan Sapre/
Pooja Vaibhav Muni/ Madhuri Gajanan
Sapre
40/1
65 40/1 Private Agriculture 0.01 Subodh Jamanlaal Goyanka
40/1
66 40/1 Private Agriculture 0.04 Mo. Rajik Mo. Issahak
40/1
67 40/1 Private Non- 0.07 Mo. Rajik Mo. Issahak
Agriculture 40/1
68 40/1 A Private Agriculture 0.09 Mayuri Navanish Agrawal / Shweta Niraj
40/1 A
69 40/2 Private Agriculture 0.12 Baburao Januji Waghmare/ Gajanan Januji
40/2
70 40/3 Private Agriculture 0.03 Mohammad Farhan Mohammad Rajjak/
Mohammad Faizan Abdul Rajjak
40/3
71 40/4 Private Agriculture 0.05 Kamalabai Ashok Khandelwal
40/4
72 40/4 Private Agriculture 0.09 Shubham Madan Agrawal
40/4
73 41 Private Agriculture 0.04 Mehrunnisa Ja. Shamiulla Kha.
41
74 42/2 Government Agriculture 0.01 M.S.E.D.C.L.
42/2
75 45/1/D Private Agriculture 0.07 Vidarbh Jining for Subodh Jamanlal
Goyanka & Sarita Subodh Goyanka
45/1/D
76 45/1/K Private Non- 0.04 Mys. J.S. Cotton Industries Pro.Pa.Subodh
Agriculture Jamanlal Goynaka
45/1/K
77 45/3 Private Non- 0.07 Mo. Rajik Mo. Esak
Agriculture 45/3
78 45/3 Private Non- 0.04 Mys. J.S. Cotton Industries Pro.Pa.Subodh
Agriculture Jamanlal Goynaka
45/3/A
79 76 Government Agriculture (| 0.011648 E-Class Government
76
80 78/2 Private Non- 0.002 Syd. Jakir Syd Nabi
Agriculture 78/2
81 8 Private Non- 0.05 Vikram Shriram Gawande
Agriculture 8
82 9/1/A Private Non- 0.02 Rajeshkumar Shyamsundar Kediya
Agriculture 9/1/A
Village: Wankhedpur
83 10 Private Non- 0.02 Hasanshaha Anwarshaha
Agriculture 10
84 10 Private Agriculture 0.11 Mehrunnisa J. Shamiulla Khan
10
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85 15 Government Non- 0.1 Krushi Utpanna Bazar Samiti
Agriculture 15
86 16 Government Non- 0.002815 Sarpanch Gram Panchayat
Agriculture 16
87 16 Private Agriculture 0.07 Sheikh Kadir Sheikhji & Aseem Khan
Kasam Khan (Joint Area)
16
88 16 Private Agriculture 0.0154 Aklimoddin Faimoddin
16
89 16/1 Private Non- 0.015108 | Akash Subhash Mahalle & Tulsiram Kale
Agriculture 16/1
90 16/2 Private Non- 0.01461 Vilas Tukaram Pasalwad
Agriculture 16/2
91 16/3 Private Non- 0.014584 || Muneboddin Amjad Kazi Moziboddin Kazi
Agriculture 16/3
92 16/4 Private Non- 0.014559 || Muneboddin Amjad Kazi Moziboddin Kazi
Agriculture 16/4
93 16/5 Private Non- 0.014524 Abdul Noman s/o Hamid
Agriculture 16/5
94 16/6 Private Non- 0.014464 Abdul Noman s/o Hamid
Agriculture 16/6
95 16/7 Private Non- 0.014319 Mujib Khan Yusuf Khan
Agriculture 16/7
96 16/8 Private Non- 0.014319 Mujib Khan Yusuf Khan
Agriculture 16/8
Total || 4.982062 || |

[F. No. RO/MUM/NH(0)/2023-24/72/3D]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064

and Published by the Controller of Publications, Delhi-110054. i




		2026-04-13T21:32:37+0530
	SARVESH KUMAR SRIVASTAVA




